Company Secretary

l}s VaSUdevan G'°pu & | Insolvency Professional

Registered Valuer
Social Auditor

FORM A ‘
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017) ‘

FOR THE ATTENTION OF THE STAKEHOLDERS OF ALPEN ASSET ADVISORS INDIA PRIVATE
LIMITED

1.| NAME OF THE CORPORATE
PERSON

2. | DATE OF INCORPORATION OF
CORPORATE PERSON

3. | AUTHORITY UNDER WHICH
CORPORATE PERSON IS Registrar Of Companies-Mumbai -1
INCORPORATED / REGISTERED
4. | CORPORATE IDENTITY :
NUMBER OF CORPORATE U74999MH2013PTC248589
PERSON '
5. | ADDRESS OF THE REGISTERED
OFFICE AND PRINCIPAL OFFICE
(IF ANY) OF CORPORATE
PERSON

6. | LIQUIDATION
COMMENCEMENT DATE OF Wednesday, 4 November 2026
CORPORATE PERSON '
7. | NAME,  ADDRESS, EMAIL Name: VASUDEVAN GOPU

ADDRESS, TELEPHONE Address: G.V. ENCLAVE' 18/30, RAMANI STREET, KK.
NUMBER AND REGISTRATION | pUDQJR, SAIBABA COLONY (4TH RIGHT OPP. ROAD TO
NUMBER OF THELIQUIDATOR | SAIBABA  COLONY HOTEL ANNAPOORNA ROAD),
COIMBATORE - 641038 TAMIL NADU, INDIA

Email: vasudevangopu.ip@gmail.com, vasudevanacs@gmail.com
Telephone No. 0422-4347063

Registration No. [BBI/IPA-002/IP-N00291/2017-18/10849

ALPEN ASSET ADVISORS INDIA PRIVATE LIMITED

26 September 2013

Office 10, Prudential, Ground Floor, Hiranandani Gardens,
Powai, Mumbai - 400076, Maharashtra, India

8. | LAST DATE FOR SUBMISSION

OF CLAIMS Friday, 4 December 2026

Notice is hereby given that ALPEN ASSET ADVISORS INDIA PRIVATE LIMITED has commenced voluntary
liquidation on Wednesday, 4 November 2026.

The stakeholders of ALPEN ASSET ADVISORS INDIA PRIVATE LIMITED are hereby called upon to submit a
proof of their claims, on or before 4 December 2026 to the liquidator at the address mentioned against item '
v

‘G.V. Enclave' 18/30, Ramani Street, K.K. Pudur, Saibaba Colony (Opp. Road to Saibaba Colony Hotel Annapoorna Road - 4th Right),
Coimbatore - 641 038. Email : vasudevanacs@gmail.com Cell : 99449 37063
Insolvency Professional Reg. No. IBBJIPA-002/IP:-N00291/2017-18/10849 Registered Valuer IBBI Reg. No. IBBI/RV/05/2018/10287 GST No. : 33ADDPV160‘7JZZL




ﬂs Vasudevan Gopu | R — Continstion Shee

Company Secretary
Insolvency Professional
Registered Valuer
Social Auditor

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may
submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

,' - dsudeyaHr-aopu _(
Date: 6 November 2026 Liquidator of Alpen Asset Advisbrs India Private Limited
Place: Coimbatore . Registration No: IBBI/IPA-002/IP 00291/2017-18/10849

AFA No. AA2/10849/02/300627/204281 valid upto 30.06.2027
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FINANCIAL EXPRESS

Regd. Office: Unit Mo. V-348, The Cantrium, Jrd Fleor, Kurla, Kirel, LBS, Mumbai-400070, Maharashira, India TAMBOLI IND l l STRIE S LIMITED
CIN: LESO90MH1982PLC026823, Tel: 40034768
Email Id: compliance@hemholdicgs comiinvesiorsihemhaldings.com, Website: www. hemholdings com Reaqistered Office: Mahavir Palace, 8-A Kalubha Road. Bhavnaagar 364 002 Guiarat India
Extract of Unaudited Financlal Results for the quarter and half year ended on 30th September, 2026 egis - i : 8 g |
(Rs. In lakh) Telephone: (91) 886 654 1222 / (91) (278) 252 0065, Fax: (91) 278 252 0064
s, _— Quarter Ended on Srjprltiod:. | e E-Mail; direct1@tamboliindustries.com Website: www.tamboliindustries.com
No. articulars
30.09.2026 | 30.06.2025 | 30.09.2025 | 30.09.2026 | 30.03.2025 | 31.03.2026 CIN: L65993GJ2008PLCO53613
) ||Jnmd'|.lec.t] (Unaudited) [Unauﬁ.'r.te:ll' {Unaudited) 1UHHI.J|:|_iIEiE|] {Awdited) - : 2
1 | Tolallncome from operaions. a0 .00 2174 0.00 2as | a1 Statement of Un-audited Financial Results for the Quarter and half year ended September 30, 2026
7 | Nl Prafit [Loss} foe §ha pariod (helore Tax, {% inLacs)
) : Exceptionat and for Extea-ardinacy lbems| (0G5} 433 1861 |7 48 .29 1,15
3| et Brofit/ (Lass) for the period besare tax CONSOLIDATED STANDALONE
| {after Excentianal andior Extraordinary Bems) (55} 1250 54 1869 a8 54 E1.15
B el i A . - : - Sr. . Quarter Ended Six Months ended | Year Ended Quarter Ended Six Months ended  |Year Ended
4 | Mel Profit| (Loss) for the penod after tax Particulars
| (o araptwaindior sorontbiany doms) | [TH0): | (80) 1961 | (260.15) .28 B1.15 ", 30.08.2026 | 30.06.2026 | 30.09.2025 | 30.00.2026 | 30.09.2025 | 31.03.2026| 30.09.2026| 30.06.2026 | 30.09.2025| 30.09.2026 | 30.08.2025 | 31.03.2028
5 | T;IlEll Eli_lr':‘lprl:;m*'ll_?i'm m:nc "ﬁ:r L |:I||!11il.~:1 Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited | Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited
| [Comprising Profit! {Loss) for the perio
| {aftearfax} and ciher Camprehensive Incoms i i 1. | Total incame fmm Cperalons 236324 | 184289 | 131441 4,196.13 | 358065 | BD04305 | 15164 341 13143 183.05 16045 22380
| {afber tzx)] (065 (250 54| 1.6 (26015 5H B1.15 . : — = " -
6 | Paid up Equity Shere Capital {Faca vale e ' ' 2. | Met ProfiLoss] o the period (beore Tax Exceplonal andlr Estrdinary fems) | 473,08 | 28231 | 28419 | 755.34 | 45486 | 140360 | 12575 967 | M3e1 | 13542 | 11582 | 13508
| Rz 10 each) i 24,00 S0 aadiin i 4.0 3. | Bel Profi{Loss| for the penad befire tax (aber Exteptional endvor Exlranednary Bems) | 473.03 28231 28418 755.34 45466 | 134382 12575 967 113.61 13542 115.92 135.08
B | Eaming P [Rig ) (Faee Vil i {127 O i « i 7 Pt | = - ———
| f* L i (P A R EE ) ;'i :E - : - _1$ . :: : Eﬂ: 5. | et ProiLoss o the penod ater an (e et i By ems) | 34142 | 209.21 | 19379 | S50.63 | 32104 | GA0SE | 124.06 733 | 1000 | 13129 | 1971 | 125862
2 Diuased 427 0614 817 | -106.41 7 7548 a. | Toral Compeshensh Income for e pentd [Compnising PromiLoss| tor the penod 342,46 210.24 191.28 gad.70 316,14 g346B | 124.06 123 110.00 131.29 111.71 12562
Notes: tafter tiae) and Cther Comprehensme Income (afer S|
1 These unaudiled linancal resulls af the Company have bean prepared |n acsordance with he indian Accounting Slandards (Ind % ; oY Y
AS) aal:;re-ls'.ll:ril:al:i undar Serlc':én::-aﬁ-rﬂ {ha C:-n'.;l:;ln:ill;hm 2013 read willh Raule 3 of llfva I::rnpa.'liesl. {Indian L.‘-:'.mﬂnl.ing- Stamdard) B. cqufy snare capial |Face ae s, 10 &) 092,00 94200 9492.00 992.00 92,00 992.00 992.00 892,00 992.00 092.00 952.00 992.00
Ruizs, 2015 | iy fa v Res |
2 Tha above unawdiled fnancial results Tor the quartar and kadl year sndeg 30k Soplamber, 2026 have been raviewed by ha Uher Exuly featlating Revaluain Resenes as sown n e balance she o
Audit Commities and approved: by the Baard of Diractars of the Company at thesr respaciive meatings fiald on &5th Mavamber prievinls sotourleg vear snded) 1125317 e R
2026, These risults have been subjected t hmited review by the stalulory audkors of the Compary under Begufabion 33 of the = -
Sacuries and Exchange Board of India {Listing Oblipatiens and Disclosure Reguiramenis) Regulations, 2015, B | Eam ngs Par Share [of Bs, 0Each {for connang and osconbinued operions|
3 Previous year's/pedod's fiqurés have been regrouped | rearranned, wherever required , . - . "
4  The unaudited financial results of the Compa j]r*nr the Quartar and haif year ended on 30th September, 2026 are also avallable Basi 344 211 1.95 3.5 3.24 458 1.25 0.07 1 132 113 127
o Sreiice WRARA cCow SOy RN SHRFIL ST MY WO OF o E MO (el ) il 544 2.11 195 5.55 3,04 986 | 125 0.07 111 132 113 127
5 Tha Limited review as required undar Raguialion 33 of SEBI (Listing Daligatians & Disclosure Requiremantz| Ragidation, 2015
has bean completed and related report does not kave any impact on abeve results and notes for the Quarter @nd half year ended HﬂtE‘
0th September, 20246 which need [0 be gxplained :
6 The{R code ta access the un-suditad financial results for the Querler and half year ended EI::.I:'E.E-{IEE on the WE'_!EI[E |.E-:_ o ThE Ebﬂl'«"E |s an extract Df Ihe ﬁetadedi fﬂrma't Elr Duaﬂedlﬁf Hnancia| Hesuﬂs ﬂled with 1hE' Stﬂck Exghange unﬂer Hegmatmn 33 l:}f thE SEE' [L'SIIHQ {:]h.“gatmﬂs, amj DISE|DSL-IFE
Silbe el il e Requirements) Regulations, 2015, The full format of the Quarterly Financial Results are available on the Company’s website www.tamboliindustries.com and on the website of Bombay
Ravi Mancharial Kharwad Stock exchange www.bseindia.com under scrip code number 533170,
Place: Delhi Managing Director Z. This statement has been pl’EpﬂI"Ed inaccordance with the EEI!'I‘IFIE'I nies [|I1IjiEiF'I Actou nling Slandards] Rules, 2015 {{I'Hj ."!'.5] i}I’ESnﬁ‘ibEd under Seclion 133 of the EI:I-FHFPEI'IEES Act, 2013 and
bk il other recognised accounting practices and policies to the extent applicable,
Place : Bhavnagar. ON BEHALF OF THE BOARD OF DIRECTORS
Date : 05.11.2026 Vaibhav B. Tamboli, Chairman and Managing Director

LADDERUP FINANCE LIMITED

Regd. ON.; A-102 17 Floor, Hallmark Business Plaza, Sant Dyanashwar Marg,

7

Mear Gurunanak Hospital, Bandra (East }, Mumbal - $00 051, India-,
I;_? 9"df:.lig O Tel.: +91 E_E 4245 EEE:.': O Fax; +91 22 4440 0304 _IJ CIM: LEF120MH1293PLECOT42TE SH IVAGRIC?NOLZISQ.I’!)IM:HITQEMCE()ﬂ;I;zs LI M ITED
S E-mill: info@iscdardp oot O Wabisita: W laddanin.com FORM A Regd Off.: A-1, Gr. Floor, Adinath Apartment 281, Tardeo Road, Mumbai 400007,
EXTRACT OF CONSOLIDATED UNAUDITED FINANCIAL RESULTS PUBLIC ANNOUNCEMENT Tel : 23893022/23 Email: shivimpl@shivagrico.com Website: www.shivagrico.com
FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2026 (Requlation 14 of the Insolvency and Bankruptcy Board of India EXTRACT OF STANDALONE UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER
{Rs in Lakh except EPS) (Voluntary Liquidation Process) Regulations, 2017) AND HALF YEAR ENDED 30TH SEPTEMBER, 2026
CiBrar Endat Half Year Ended | Year Ended FOR THE ATTENTION OF THE STAKEHOLDERS OF (In terms of Regulations 47 (1)(b) of the SEBI ( Listing Obligations and Disclosure Requirements) Regulations, 20]5.).
Sr. Particulars 30.09.2026 [ 30.09.2025 30.09.2026 |31.03.2026 Al PEN ASSET ADVISORS INDIA PRIVATE LIMITED (Rs. in Lakhs)
Mo. Unaudited | Unaudited Unauditad | Auditad 1| Name of Corporate Person | ALPEN ASSET ADVISORS INDIA PRIVATE LIMITED S Quarter Ended Half Year Ended | Year Ended
1. | Tetalincome from operations | net | 573.66 ROT.83 1.570.77 | 2.717.77 2| Date of ncorporstion of Corporsta Parsan | 28 Seplamber 2013 Nc; Particulars 30.09.2026 | 30.06.2026 | 30.09.2025(30.09.2026 | 30.09.2025] 31.03.2026
2. | Net profit { (loss) for the periad from ordinary activities (68.37) 77 62 42651 72046 3 g;ll-.uﬁl_y qndar-.nhi:{l;jl:;r_-r-.u:m;d Registrar Of Companies-Murmbai -| ' Unaudited | Unaudited | Unaudited| Unaudited | Unaudited| Audited
[ before tax, exceptional andior extraordinary items ) T ik |:nn§-_:r:|:-:!ra_ 3 -re_grv_a{e_- e - 1. |Total InCpme . 1187.95| 1172.41 1116.72 | 2360.36 | 2295.30 | 4756.04
3. | Met profit/ {lass) for the period before tax {69.37) 72.62 426.51 | 72046 I‘;;_‘nﬁﬂfl ﬂﬁ?ﬁ?};ﬂ;ﬁ;jﬁ‘;’;ﬁ;’“"“*‘ UT4B0IMH2013PTC 248509 2 Ei}; :r;i)cf),g;ﬁ%) /f%rrtgitfae;g?nébefﬁéfn Z?X’ o] - s B 0
{ after EFEFW}“&I sincbor eﬁml}n:ilna.r}l Heme ) r r — 5| Address of the registered Office and | Office 10, Prudential, Graund Floos, Hranandani 3. |Net Pprofit/(Loss) for the period b;yfore Tax . . . . . .
4. | Mat profit / {loss) for the penod afler tax {1066:23) 3225 30247 | 510.88 | Principal office (% any) of Corporate Parson | Gardens,  Powal, Mumibai City, Mumbal-400076, ' (after Exceptional and / or Extraordina ityems) 562 771 20.75 13.33 26.38 69.29
| after exceptional and/or extracrdinary items ) Maharashara, India i Lt Proiy IF_) o the oeriod after T ry : : - : - :
5. | Total comprehensive income for the period (161.90) | (145.54) 8908.74 | 17161 % | Tinilalion commantemant data of  Wednesday, 4 November 2026 . |Net Profit/(Loss) for the period after Tax,
{comprizing profit! (loss) for the period (after tax) and | Comrata Person (after Exceptional and / or Extraordinary items) 3.78 6.09 13.93 9.87 13.96 38.60
other comprehensive income (after tax}} + | Name. adoress. email address. Isenhone | Name: VASUDEVAN GOPU 5. |Other Comprehen§|ve Income for the perlod 0.00 0.00 0.00 0.00 0.00 3.37
6. | Equily share capital 1,060.25 | 1,060.25 1,080.25 | 1.060.25 rumbar nd the registration umber of | Address: G\, Enclave’ 18730, Ramané Straet, K K 6. | Total Comprehensive Income for the period
(Face Value T10/- per shars ) the Liquidaor Pudur, Saibaba Colory (41h Right Opp. Roed To (comprising) Net Profit/(Loss) for the period after
TR : T T Zainaba Coleny Hatel Annapooma Raad|, Combalore Tax and other comprehensive Income (after Tax) 3.78 6.09 13.93 9.87 13.96 41.97
% E‘"g'”?ﬁ F.'“'f"d'“ {Bee ek T itpacd) 510 N - 641038 Tami Nady, Indar 7. |Equity Share Capital 50136| 50136 50136| 501.36| 50136 | 501.36
(2) oo Lilha, (1.33) 0.19) ! _ E'"'EJ:_} ik ”E‘”“'a“?’l"”"-’@g"'a"-“‘“m' 8. |Reserve (Excluding Revaluation Reserve as shown
payLiiad {irn =) {133 et e i ;:T'w:;igﬁg.gmﬂma in the Balance Sheet of the Previous Year) 0 0 0 0 0 327.70
;E;rnings per shares for the interim period is not annualised Regn, Mo IEHi;'IPhUJE-'iﬁ-1m291-'.E'ﬂ'F-1H-'1-JE4EI 9. ga”.““g g.?rtsgare ( before extraordinary items) 0.08 012 028 0.20 0.28 0.77
¥ . [ AFA Validity upto: 30th of June 2027 asic & Dilute _ . ) ) ) ) . )
1. Standalone Information : i E La_-_s.t_d'aaa ﬁ_:-r_-aul:m-!s.sim :-_i_cﬁ._ai'ns o Fhm',l.ﬂfﬂh:amhm ;im o B 10. garrillng [F;ﬁrtsgare ( after extraordinary items) 208 o 028 020 028 -
Quarter Ended ear Ended| Year Ended Notlce s hereby gren al ALPEN ASSET ADVISORS INDUA PRIVATE LIMITED has commenced asic & Dilute : : : : : :
:li Particulars 30.09.2026 | 30.09.2025| 20.09.2026 |21.03.2026| walunsary baquidationon Wednesday, 4 November 2026, Notes:
b Unaudited | Unaudited | Unaudited | Audited The stakencicers of ALPEN ASSET ADVISORS INDIA PRIVATE LIMITED are hereby called upon i The above is an extract of the detailed format of quarterly Results for the period ended on 30th, September, 2026 filed with the stock
1| Income from operations 4227 18.60 b26:20 | 90742 submit 8 proof of thedr claims, on oe before 4 December 2026 to the iquidetor gt the address mentoned exchange (BSE Limited) under Regulation 33 of the SEBI ( Listing Obligations and Disclosure Requirements) Regulations, 2015. The
2 | Net Profit /{loss) before tax (166.87) (B0.14) 226.21 36577 ﬁiﬂﬂr@mmumm s Dot e N i i Al e ko full format of the quarterly Financial rgsu]ts are availble in the " Investors" section of the company's website ( www.shivagrico.com)
3 | Net Profit ({loss) after tax {168.72) (50.22) 161.62 27200 iy Hmﬂmﬁgmﬂf{,fﬂamsinﬂgrsén_wm::mﬂwﬁmﬁmmm' ¥: and onthe stock exchange (www.bseindia.com)
4 | Eaming Per Share (in % ) { Basic / Diluted ) {1.59) (0.76) 1.52 g | Subsmission of false or misleading proofs of claim shall attract panslties.
2. The above Is an extract of the detalled foomat of Quarder and Half year ended 3ih September, 2026 Financial Results filed Sel- ] .
with the stock exchanges under Regulation 33 of the SEBI ( Listing Obligations and Disclosure Requirements) Regulations _ ; Vasudevan Gopu For Shivagrico Implements Ltd
2015. The full format of the Quarter ended Financial Results ara available on the Company’s website at www.ladderup.com i Liquidator of Alpen Asset Advisors India Private Limited Sd/-
and on th: website ol BSE  www.bseindia.com. Eiate-lﬂé 1.20z6 Regn, Ho.: EVIES COAP-HO0SS1Z017- 1010640 Vimalchand M Jain
3 The impact on net profit [ loss, total comprehensive income or any other relevant financial item (s} due to changes {3} in ace: Lomoalore AFA No. - AAZNDBARDZIS00EITIZ042E1 valid upto: 30.06 2027 Place :- Mumbai Managing Director
1 ol hallbe diaclosed b f afooinote, . 04-11- .
P o oS TR - Date :- 04-11-2026 DIN : 00194574
s N o
, EREL Ry Sunil Goyal
Place: Mumbai gk ,E! DIN 00503570
Dﬂlﬂ i ﬂﬁ'lh Hn'ﬂ'ﬂmb‘ﬂr EDEE Ei"_::p;-{.lul Manag.ln_g nlmclnr

G

glenmark
GLENMARK PHARMACEUTICALS LIMITED

Registered Office: B2, Mahalaxmi Chambers, 22, Bhulabhai Desai Road, Mumbai - 400 026;
Corporate Office: Glenmark House, B. D. Sawant Marg, Chakala, Off. Western Express Highway, Andheri (E), Mumbai - 4000488,
Phone No: +81 22 4018 9999 Fax No.; +91 22 4018 9986
Website: www.glenmarkpharma.com; Email: complianceofficer@glenmarkpharma.com; CIN: L24290MH187TPLCO19682

UNAUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS

FOR THE QUARTER AND HALF YEAR ENDED SEPTEMEER 30, 2026

In compliance with Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations,
2015 ("Listing Regulations”), the Board of Directors of Glenmark Pharmaceuticals Limited ("the Company") at
its meeting held on Thursday, November 05, 2026 approved the Unaudited Financial Results (Standalone and
Consolidated) for the quarter and half year ended September 30, 2026. ("Results”).

The Results, along with the Limited Review Report are available on the website of the Company at
www.glenmarkpharma.com and on websites of the Stock Exchanges i.e. BSE Limited and National Stock Exchange

of India Limited at www.bseindia.com and www.nseindia.com respectively.

In compliance with Regulation 47 of the Listing Regulations, we hereby notify that the same can also be accessed

SHRINGAR HOUSE OF MANGALSUTRA LIMITED

(Formerly known as Shringar House of Mangalsutra Private Limited)
CIN: L3I6911MH2009FPLC 189306
Regd. & Corp. Office: Unit No.B-1,Lower Ground Floor, Jewel Warld (Cotton Exch Bldg), 175, Kalbadevi Rd,
Bhuleshwar, Mumbai - 400 002, Maharashtra, India
Telephone: +31 30044 29107, Website: www.shringar.ms; E-mail: csi@shringar.ms

STATEMENT OF UNAUDITED FINANCIAL RESULTS

FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2026

by scanning the following Quick response (QR) code:
(Al Amounts are ¥ in Millions unless otherwisa stated)
- For Quarter Ended ForHalf Year Ended | ‘oo FoRand-en-Oetatl ol the-Senr
No. R 30.00.2026 | 30.06.2026 | 30.09.2025 | 30.09.2026 | 30.09.2025 | 31.03.2026 Glenn Saldanha
{Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audited) Mumbai, November 05, 2026 Chairman & Managing Director
1 | Tetal Income from operations {Nat) B,186.62 5,484.90 5,2687.99 | 13.671.52 8,614.05 | 22458.17
2 | Net Profit for the period before tax, 526.43 469,33 300.75 905.74 683.30 1,522 51
excaptional itams
3 | Nat Profit for the period after tax, 394.72 340.00 228.49 734.70 513.55 1,154.92
exceptional tems PRISMX GLOBAL VENTURES LIMITED
4 | Other C hansive | 0.06 0.05 0.10 0.02 D24 0.70
i it o i) e CIN: L74110MH1973PLC016243
9| Bait-up Bty Share Capral s REGD. OFF.: 303 3™ Floor Relcon House Premises Chl, Plot No 15/A, M G Road,
& | Reserve excluding Revaluation Reserves 2, 813.62 Vile Parle (East), Mumbai, Mumbai, Maharashtra, India, 400057. E-mail : infogromo{@gmail.com
a5 per E_alaﬂﬂe sheet of previous
ARCOLNUNg yoar EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE SECOND QUARTER ENDED
7 | Eaming per Equity Share of 10/- 3I0™ SEPTEMBER 2026
fully pabd:
i B i i
1. Basic (%) 4.08 353 299 7 82 6.91 1355 Statement Of Unaudited Financial Results for The Second Quarter Ended 30" September, 2026
2 Diluted (%) 409 353 2 GG 762 6.91 13 .55 The Board of Directors of the Company, at its meeting held on 04" November, 2026 approved the Unaudited

Notes: Financial Result of the Company for the Second Quarter ended 30" September, 2026

1. The above is an extract of the detailed format of Financial results filed with Stock Exchanges under Regulation 33 of the SEBI (Listing
Dbligations and Disclosure Requiremeniz) Regulations, 2015. The full format of the Financial rezults are available on the websites of the
Stock Exchange(s), viz,, (www bsaindia com / www. nseindia com) and on the Company's wabsite (www.shringar.ms)

2. The above Financial resultz for the guarer and half vear ended Septembar 30, 2026 have been reviewed by the Audit Commitiee and
appraved by the Board of Directors at thair meetings held on November 04, 2026,

3. The Financial results have bean prepared in accordance with Indian Acecunting Standards {"Ind AS") prescribed under Section 133 of tha
Companies Act, 2013 read with relevant rules thereunder and in terms of Regulation 33 of the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015.

4. In compliance with Regulation 47 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, we hereby nofify that
the sama can also ba accessad by scanning tha following Quick Responses (QR) Code:

The financial result along with the Auditor's report can be accessed by scanning the QR code or using link:
https:/l'www.bseindia.com/xml-data/corpfiling/AttachLive/efQ 7 fb6b-dfb0-4b81-9cc0-4 7edBaff22cl . pdf

For Prismx Global Ventures Limited
Sd/-

Ravindra Bhaskar Deshmukh
Executive Director & CEO

05" November, 2026 DIN: 00290973

NOTE: THE ABOVE INTIMATION IS IN ACCORDANCE WITH THE REGULATION 33 READ WITH REGULATION 47(1) OF
THE SEB! (LISTING OBLIGATIONS AND DISCLOSURE REQUIREMENTS ) REGULATION, 2015

For and on behalf of Board of Directors
Chetan M. Thadeshwar

Chairman & Managing Director

DIN: 02215281

Date : November 04, 2026
Place : Mumbai

Adbcrors 32126

epaper.financialexpres&mn‘. .
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NOTICE INVITING TENDER (NIT)

For Selection of Agency for Lease of 1200 acres of land,
obtaining Grid Connectivity and line ROW clearance for
development of 300 MW Solar Project in Maharashtra.
(TO BE SUBMITTED DULY FILLED IN AND DIGITALLY
SIGNED) Tender No. MREL/2026-27/300MW Land/T06

Date of issuance of invitation: 06.11.2026

The Mahagenco Renewable Energy Ltd. (MahaGenco REL),
Mumbai, India invites bids from eligible bidders for Selection of
Agency for Lease of 1200 acres of land (3 land parcels of
400 acres each), obtaining Grid Connectivity and line ROW
clearance for development of 300 MW (3 x 100 MW ) Solar
Projects in Maharashtra.

Bid document shall be available for download on website
hitps:/'www, bharat-electronictender.com after acceplance
oftender document fee (Rs. 59,000/ Incl GST).

AT AT q FAT SR @t
wéwmﬁwwm
W (‘Ell('ilﬂ “IIQIOHIM °h|°||('144|ﬂ 3"]'
T S eI g0 fEemEr
TFam T FHS o T TE. 4w
SEC TS, ST 7Y <hT o S<hied
A, T TG AW IneAT 3Tt/
e Telerd hedTd WS A,
g A A TR wete Hewld g
TEEER qof . A HOTEEr
FECE &b [aad Haqelt SToTH AT
T AT ATYTeATER seehTieh TEUTR AT,
&/ -

e, 3. ot e
(EdremT T
BT .3, TAle &, -3,
TR TE. TE T .
- 93, TN, Tl g,
T 7. Q3RICEELY

T -sheeel
& 0&/27/303%

1 | Start Date of Acceptance of Tender Fee by | 06.11.20286,
MREL and Download of Tender Document. | 12:00 Hrs.

2 |Last Date of Acceptance of Queries / 30.11.2026,
Comments from Bidders 18:00 Hrs.

3 | Pre-Bid Meeting 03.12.2028,

11:30 Hrs.

4 | Last Date of Acceptance of Tender Fee by 16.12.2026,
MREL and Download of Tender Document | 18:00 Hrs.

5 |Last Date for Submission of online Bid [ 17.12.2026,
{Techno-Commercial and Price Bids)| 14:00 Hrs.
along with EMD

6 [Last Date for physical Submission of | 18.12.2026,
Techno- Commercial bid (Envelope-1) 18:00 Hrs.

7 | Opening of Techno—-Commercial Bids 21.12.2026,

11:00 Hrs.

& | Opening of Price Bid of Qualified Bidders | Will ba intimated

by mail

MahaGenco REL reserves the right to cancel / withdraw this
Invitation for Bids without assigning any reason for such
decision. For more details of Motice for Invitation of Tender
(MIT), please wvisit to Bharat portal hitps:/'www.bharat-
electronictender.com as well as MAHAGENCO's official
website https:/'www.mahagenco.in For further information,
kindly Contact DGM (Commercial & Contracts), MahaGenco
REL, E-mail ID dgmcomcon@mrel.in (Mobile no- +31 86522
00322). Further details / any amendment'comrigendum/ updates
will be published only on https://www.bharat-electronic
tender, com only. Sdl-

Chief General Manager

Mahagenco Renewable Energy Ltd.






